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duty evinced by the Governor and
the Union Government and the Presi-
dent in introducing President’s rule
without giving those elected members
a chance at least to select Lheir repre-
sentatives to the Rajya Sabha, will
the Government bear in mind in
future at least that the legisiatures
will not be disbanded before the
election to the Rajya Sabha takes
place?

Mr. Speaker: It is a suggestion for
action,
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Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) the extent to which States have
been able to implement the policy laid
down in regard to the introduction of
rationing; and

(b) the reasons, if any, for non-im~
plementation of the policy?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development ang Cooperation (Shri
Govinda Menon): (a) and (b). Statu-
tory rationing has already been intro~
duced in Calcutta, Siliguri Complex,
Asansol-Durgapur Complex, Madras,
Coimbatore, Declhi, Hyderabad-Secun-
derabad, Visakhapatnam and Kanpur.
Statutory rationing is also proposed to
be introduced in Greater Bombay,
Poona, Nagpur and Sholapur by the
1st April, 1966. In other towns, sta-
tutory rationing will be introduced ac-
cording to a phased programme.

Food Corporation of India
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Will the Minister of Food, Agricul-

ture, C y Develop and
Cooperation be pleased to state:
(a) whether it is a fact that the

Food Corporation of India is not allow-
ed to enter into foodgrains trade ir
all the States; and

(b) if so, what is the idea of form-
ing such a Corporation when suck
things could be done through the
Ware-housing Corporation?

The M'nister of State in the Minis-
try of Fond Agriculture Community
Development and Cooperation (Shri





